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FORM 21D
(See rule 64)
(For use in Election to fill a casual vacancy when seat is contested)

Declaration of the result of Election under section 66 of the Representation of the
People Act, 1951.

*Election to the Legislative Assembly of Bihar from 195-Agiaon(SC) Assembly
constituency.

Shiv Prakash Ranjan (Name) Vill- Khanet, Post- Pawar, P.S.- Pawna, Distt-
Bhojpur (Address) sponsored by Communist party of India (Marxist-Leninist)
(Liberation). (name of the recognised/registered political party) has been duly elected
to fill the vacancy caused in that House by the election of Manoj Manzil having been
declared vacant.

Place- Bazar Samiti Godown, Ara
Date- 04-06-2024 Sd/-Illigible,
Returning Officer,
195-Agiaon(SC) Assembly constituency.
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